
In the National Companv Law Tribunal, Jaipur

Item No. 106

CP No. (IB)- 223I9/JPR/2019

UNDER SECTION 9 0F rBC, 2016

In the matter of:

Anand Bhaiya Prop. Bhuvan Technique .o........".....App1icant/Petitioners

VS.

Bishnoi Brothers Hotels & Resorts Pvt. Ltd" ...ce.. ."Respondent

Order delivered on 05.02.2024

CoTam: SH" RAGHU NAYYAR., TECHNICAI-, MEMBER

ORDER

Due to administrative reasons, the matter is reposted on 28.02"2020"

(RAGHU NAYYAR)
TEC}INICAL MEMBER.

(Mahabir Singh)


